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NOTIFICATION

PEage - Date:- 30.1.0.2019.

of. ke pawers gonfermed by Article 229(2) of the ™
o, Hob'ble the Chief Justice of the High Court of

than, hereby wakes the followitig rules further to
o Hig,u Court Staif Service Rules, 2002, namely:-
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§ugmps dnto torce ‘:vzth iromediate effect,

it ?ma Rule 14 The exmzmg sub rule 8 of Rule 14 of
fon ahall bo substituted by the foﬂomng, pamely - .

+tion for Econemically Weaker Sections.> :
itk ef vadancies for Economically Weaker Sections |
i direst recruitmient in addition” to the existing
; ¢ event of non-availebility of chgmbl& and suitable
st Boonomically Weaker Sections in a particular
viwansies so reserved for them shall be filled i in accordance
wommal procedure.
arsdore For the pux‘pase of this rule Economteally Weaker
. Sestioms' shall be the pérsons who are bonafide
resident of Rajssthian and not covered under the
ex;,&tmg scheme of reservations for the Scheduled
Castas, the Scheduled Tribes, the Backward Classes,
the More Backward Classes and whose family has
gross anpual ncome below rupees 8.00 lakh. Family
 for this purpose will include the persons who. seeks "
-waﬁt of reservation, his/her parents and siblings |
~slow the age of 18 years as also his/her spouse and
chiidren below the age of 18 years. The income shall
tactude income from  all  sources ie.  salary,
agriculture, business, profession etc. and it will be
woome for the financial year prior 10 the yeax of
# n,.gwlicatmn. :

' By-ordgr of Hon’biethe Chi.ef Justice,

(Satlsh umar Sh
REGISTRAR GENE‘RAL
oL mwdfqif o Date 36*10 S014--
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win the barmission from ¢he Bhashs Vibhag for
% &1 khia Notification in English as 3 Special case as the
' Hules Viz the Rajasthan High Court Staff Servica

8 English fenguage and Convey the sams to the

-

“ovemment  Central Press, . Jdipur under

adeat, Govemmeng Central Pregs Rajasthan Jeipur
A ihe newt issye of the Rajasthan Rajpatra,
ication of the Notification in Hindi s being

ench Jaipur, ' :

< Rejasthan High Court, Jodhput/Taipur Bency

w513, Rajasthan High Court, Jodhpur/Taj ur. Benceh
stca{Budes), Rajasthan Eigh Court, J odbpur
Astaunys Offoer, Rajasthan High Court, Jodhpyr,
il Sn Depury Registrars/ eputy Registrars, Rajasthan High
odhpur! Saipur Renel Jaipur, S

it Regisirar/ Court '_C}fﬁcer,‘ Rajasthan High Cour,, .
ipar Beneh Jaipur, . L
[ beetian, Rajasthan High Court Jodhpur/Bench. Jaipuy,

the same on the officia) website

o the Hon'ble Mz, * Justice, Rajasﬂxap, High Courn,
tatpur Beach, Jaipur, . C
S Account Officer/ All Administrarive Officer S
asthan High Couny, Jodhpur/Jaipur Bench, RETTT: A
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o information and NSCEESary action.
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